DELHI LEGISLATIVE ASSEMBLY

REVISED LIST OF BUSINESS
                             Wednesday 26th March 2008/ 6 Chaitra 1930(Saka)






2.00 P.M


	1.
	Question Hour: Starred Questions as shown in separate list to be asked and replies given.




	2.
	Special Mention (Rule 280): Following Members to raise matters under Rule 280:

1. Shri Ramesh Lamba

2. Shri Charan Singh Kandera

3. Shri Amrish Singh Gautam

4. Shri Karan Singh Tanwar

5. Dr. Jagdish Mukhi

6. Shri Mohan Singh Bisht

7. Shri S.P.Ratawal

8. Shri Kulwant Rana

9. Shri Sushil Choudhery

10. Shri Bheeshm Sharma



	3.
	Papers to be laid on the Table:

 Dr. A. K. Walia, Minister of Power to lay the copies of following documents:-

 (i)    Annual Report of Delhi Electricity Regulatory Commission for the year April 2003- March 2005 (English and Hindi Version).

                (ii)    6th Annual Report 2006-07 of Delhi Power Company Limited(English  

              And Hindi Version).   

 (iii)  Annual Accounts of Delhi Electricity Regulatory Commission for the    year 2006-07(English and Hindi Version).

             (iv)  Notification No. F.8(24)/DERC/2005-06/2834 dated 18.10.2007

             of DERC(English and Hindi Version).



	4.
	Presentation of Report:

Shri Brahm Pal

Shri S.P.Ratawal
         to present the First Report of Committee on Welfare of  Scheduled Castes, Scheduled Tribes & Other Backward Classes .

	5.
	            BUDGET (2008-2009)

 Further discussion on the Annual Budget 2008-2009 presented by the Finance Minister on 24th March, 2008.
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